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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

OA ,407/96 ) dt.12-9-97
Between

K. Bhaskar : Applicant
and

The Sub Pjvnl. Officer
Telecommunications, Adilabad

2. The Telecom Dist. Engineer
Adilabad

3. Chief Genl. Manager
Telecom, AP Circle,

Hyderabad : Respondents
Counsel for the applicant : K. Venkateswgra Rao
Advocate
Counsel for the respondents :+ N.,R. Devaraj
Sr £Gsc
CORAM

HON. MR, H. REJENDRA PRASAD, MEMBER (ADMN,)

ORDER

Oral order (per Hon. Mr. H. Rajendra Prasad, Membir(Admn)

Heard 8ri K. Venkateswara Rao for the applicant, and

Sri N,R. Devaraj for the respondents.

1. 1In thie case it is submitted by Mr. Devaraj ©n behalf

of the respondents th&t the applicant has been ehgaged on

casual basis whenever work was available and the

arrangement will continue in future as well. On

Same

this note

of assurance the case is closed by making the interim

(H, Rajendra PrsSad)

direction dt.4-4-96 absolute. !
2., Thus the OA is disposed of, —’ﬂ_______i y [4

Member {

. Dated $ September 12, 97
Dictated in Open Court
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1. The Sub Diviesional Officer,
“-Telecommunications,
Adil abad.

2., The lelecom Dist.Engineer,

Adil abad. ‘ |
3. The Chief General Ménagexr Téiecém, A.P.Cixcle,
o Hyderabad. o - ‘
. 4, un2 copy toMr. K.Venkateswar Rao, Advogate, AT.Hyd.
§.u5. Une cﬁpy to‘Mg. N.R;Eevraj; Sr.CGSC.CAT.Hyd. l
6. Une- copy to FHRE oM. (A) lCA“'l‘.Hyd.‘ '
7;~Lné cupy 0 DeRa(A) éAT.Hyé; ' : o A
) : , ' . t
8;‘pnéf5paxe copy . - IR '
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I Court,

TYPED BY: CHECKED BY:
) )3
CCMPARED BY. - APPROVED BY:

IN THe CENTRAL ADMINI STRATIVE TRIBUNAL
HY DERABAD BEWCH AT HYDERABAD

THE- HON'BBE MR.JUSTICE.
VICE~-CHATRMAN

. ' C THE HON'BLE MR{H.RAJENDRA PRASAD sM(A)

P

DATED;~ YL -<=\-<s\~] _

ORLER/ JUBSHE R\

qu-:}a'.’./PJ‘. ;/C"";"&QNO- .
in
0.k JHO. o7 /% )

T o, , . (WP, )

Admittkd and interim directions issued. -
Allowdd
: R Disposed of with Directions.
. - Dismifssed, .

I’Jisrf;'ssed as withdrawn
Di sm ssed for default
Ordefed/re jedted

No,order as to costs.
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